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vesidential units for the general pool
in Leathi mainly in types A, B & C. OQut
of these 9919 units are under construc-
tion,

(d) 379 quarters are at present under
unauthorised occupation. Action to get
the houses vacated under the IPublic
Premises (Eviction of Unauthorised
Occupants) Act, 1971 is in the process.
However, in the case of retired em-
ployees, whose son/unmarrieq daugh-
ters spouse is eligible for allotment of
accommodation from the General Pool,
it has been decided to stay physical
eviction until a review of the erstwhile
concession of giving ad hot allotment
to such eligible persons which was
withdrawn in May, 1978 is complete
and a decision is taken by the Govern-
ment.

Mioro-Wave Station at Tura, Megha-
laya

828. SHRI P. A. SANGMA: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether Government propose
o set up a Microwave Station at
Tura in Meghalaya; and

{(b) if so, the details thereof?

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a)
and (b). No, Sir. However there is a
proposal to provide for a UHF Radio
Relay Station at Tura for connection
to Dhuhri. Survey of the route has
been completed and the estimate is
under process of sanction. The UHF
scheme is likely to be completed by
1982-83.

goar fagw, faeelt & anpw e
8§20 . ot wRTe sevAY: =y Perwiey
aix e WA ag @ F FOT FCN
=

®) wur Pl Pamw wifymor &1
o TR et Page & o st

JUNE 18, 1980

Written Anewers 68

% iR ® orlt ® PAg T T W
frre ® Pag am Paer ot ' o

® % R feaw @ =
H E; AT

(™ W:Ma?hqum-

7 ag W wfa a g
AH-v® Prew: .- § H. -6 ™
% wmel W §eY 3w fau gt oy

Accounts of Drought Relief in West
Bengal

831. SHRI KRISHNA CHANDRA
HALDER: Will the Minister of RURAL
RECONSTRUCTION be pleasel to
state:

(a) whether it is a fact that Gov-
ernment have refused to release an
ad hoc grant of 50,000 tonnes of food-
grains to West Bengal for drought
relief programme until and unless
the accounts for the previous year is
submitted;

(b) if so, how many States have
not even submitted accounts partly
and received further ad hoc grants
considering the severity of the
drought situation in the States; and





